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THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) Gov-

ernment is considering a proposal for
the establishment of a Heavy Water
Plant of about 65 tons per annum
capacity, The question of iis loca-
tion has not yet been decided.

(b) and (c) The matter is still
under consideration and no final deci-
sion has been taken so far.

INcOME FROM SALE OF LOTTERY
TICKETS

1169, SHRI SITARAM JAIPURIA:
Will the Minister «of HOME AF.
FAIRS be pleased to state:

(a) whether it is a fact that in
most of the States net income from
the sale of lottery tickets is meagre;

(b) if so, whether the Union Gov-
ernment have collected any statement
of income and expenditure on ac-
count of the sale of the Iottery tickets
in various States; and

(¢) whether Government propose
1o review the lottery system in the
country in view of meagre income
earned by the States?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI RAM NIWAS
MIRDHA): (a) The gross as well ag
the net receipts from lotteries run by
the States vary considerably from
‘State to State; and even the percent.
age of net income to gross income
ranges from 27 to 69.

(b) Yes, Sir.

(c) The question of uniform proce-
dures and norms to be followed by
all State Governments running lotte-
ries is under consideration.
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+[HiGHER POWER-RATE FOR IRRIGATION
PURPOSES

1110, SHRI J. P. YADAV: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether it is g fact that small
farmers have to pay more charges for
power in comparison to commercial
concerns and they have fo pay
charges even for the period of three
months of the rainy season when
they need no power;

(b) whether Government have for-
mulated various schemes to increase
agricultural production in the coun-
try by providing power to the far-
mers at cheaper rates; and ~

(c) if not, what are the reasons
therefor?]
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+[THE DEPUTY MINISTER IN
THE MINISTRY OF IRRIGATION
AND POWER (PROF. SIDDHESH-
WAR PRASAD): (a) Power supply
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for agriculturists is generailly at 400
volts involving expenditure on trans.
foumation from high voltage and dis-
tribution at low voltage, whereas
power for commercial concerns like
heavy industries is made at high
voltage. Voltage of supply, minimum
demand and consumption and load
factor are higher in the case of indus-
trial consumers than in the case of
agricultural consumers. For these
reasons tariff rates for heavy indus-
tries are lower than tariff rates for
agricultural purposes. As compared
with the rates of small indusiries
which are also supplied at the same
voltage =ag for agriculturists the tariff
rates for agricultural purposes are
either the same or lower in most o1
the States.

The farmers like other consumers
are required to pay certain minimum
charges for maintaining the power
supply by the supplier irrespective
of the fact whether they may utilise
the energy or not during the period.
Generally the minimum consumption
is fixed on an annual basis. These
charges are to cover a part of the
standing charges towards the invest-
ment made by the suppliers for
bringing power supply to the con-
sSumers.

(b) and (¢). With a view to en-
courage agricultural production oro-
motional tariffs for agricultural rates
have been introduced by the State
Electricity Boards. The Rural Elec-
trification Corporation has heen =et
up in the Central Sector for financing
the schemes of rural electrification of
State Electricity Boards, with a bias
towards energisation of irrigation
wells. Concessional loan terms have
been sanctioned by the Corporation for

! rural electrification schemes in back-
" ward areas.

MANAGEMENT COUNCIL OF REGIONAL
LABORATORIES OF CSIR

1111. SHRI BANKA BEHARY DAS:
Will the PRIME MINISTER be pleased
to state:

(a) whether the Governing Body of
the CSIR and the management coun-
cil of regional laboratories of the



